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(b) Family gratuity at the specified 
rates ranging between Rs. 2000- 
to Rs. 19000/- for officers: and 
Rs. 4501- to Rs. 16001- for JCOs 
and ORs, depending on the 
rank. 

(c) Death Gratuity as under *:- 
(i) Less than one 2 months pay 

year servlce 

(b) Grants to meet hostel char- 
ges in full for those study- 
ing in Boarding Schools 
and Colleges: 

(c) Full cost of books and sta- 
tionery: 

(d) Full cost of uniform where 
this is compulsory. 

(ii) Between 1-5 6 months pay 5. Additional benefits admissible 
years service. include Army Group Insurance Bene- 

fib; Financial Assistance from Armv 
(iii) Over 5 years 12 months pay officer's Beneb olent Fund, &mi 

but below 20 Wive3 Welfare Association Fund 
years service and Army Relief Fund; grant for con- 

(iv) 20 years or One month's pas struction/repair of houses and foa 
over service for every complet- the mania&s of daughters and con- $,s ;: %:; cession in rail travel. The benefits listed 

mum of 33 months in this para are made available from 
or Rs. 1 lakh, the non-public funds of the Service. 
which ever is less. 

-\ ?twC".\++-- ~ y . 4  rA~iCC * Weightage of five years is added to the 7' 
actual service rendered for calculation, Customs Appraisers service 
subject to the total qualifying service 
not exceeding 33 years. In case acutai 2368. StiRI RAM NIHORE RAI : 
service is less than 5 years, no weightage Will the Minister or 
is given. pleased to state : 

4. Other benefits granted in such 
cases are as under (educational con- 
cessions are available only in case of 
battle casualties in Siachen and certain 
other listed military operations) : - 

(i) Employment Assistance 
Upto two dependents of Service 

personnel killed or severely 
wounded in the operations are 
entitled to priority IIA for em- 
ployment in Group 'C' and 'D' 
posts mled through DG E&T/ 
Employment Exchanges. 

(ii) Educarional Cortcessions 

Children of Defence personnel 
killed or disabled in action. who 
are studying in educational in- 
stitutions under the Depart- 
ment of Education, are entitled 
to the following educational 
concessions :- 
(a) Complete exenlption from 

tuition  fee^ and other fees 
levied by the educational 
institution concerned ; 

(a) whether recruitment is done to 
various Group 'A' and Group 'B' 
services through the Civil Services 
Examination conducted by the Union 
Public Service Commission; 

(b) whether in all the Group 'B' 
services; when pronlotion is done to the 
corresponding Group 'A' services, the 
pay scale given is Rs. 3000-4500; 

(c) whether in Customs Appraisers 
Service, the pay scale of Rs. 22-000 
is given on promotion to Group 'A' 
service ; 

(d) if so, the reasons therefor; and 
(e) the action proposed to be taken 

by the Government to remove this 
anomaly? 

THE MLNISTER OF STATE : IN 
THE MINISTRY OF FINANCE 
(SHRI RAMESHWAR THAKUR) : 
(a) A list of various Group 'A' and 
Group 'B' Services, where recruitment 
is done through the Civil Services 
Examination conducted by the Union 
Public Service Commission, is given ;n 
the attached statement. 



(b) to (e) Promotion from Group Appraisers, to Group 'A' is made in 
'B' to Group 'A' is done in accordance the pay scale of Rs. 2200-4000, which 
with the rules governing the respective is in accordance with the Indian 
Services. The pay scales are also pre- Customs & Central Excise Service 
scribed in the relevant rules. Group 'A' Rules 1987. 

In the Indian Customs & Central 
Excise Service, promotion from all cate- 
gories of Group 'B' officers, including 

Statement 
List of Group 'A' % 'B' Services for which Recruitment is  done through 

the Civil Services Examination conducted by U.P.S.C. 
(1) The Indian Administrative M a .  
(2) 'Ibe Indian Foreign Service. 
(3) The Indian Poilce Service. 
(4) The Indian P & T Accounts and Finana Service, Group 'A'. 
(5) Tht Indian Audit and Accounts Service, Group 'A'. 
(6) The Iodian Customs & Central Excise Service, Group 'A'. 
(7) The Indian Defence Accounts Service, Group 'A'. 
(8) The Indian Revenue Senice, Group 'A'. 
(9) The Indian Ordnance Factories Service, Group 'A' (Asstt. Manager-Non-Techid), 
(10) The Indian Postal Scrvia, Group 'A'. 
(11) The Indian Civil Accounts Service, Group 'A'. 
(12) The Indian Railway Traajc Servia, Group 'A'. 
(13) Thc Tndian Railway Accounts Service, Group 'A' . 
(14) The Indian Railway Personnel Service, Group 'A'. 
(IS) Posts of Assistant Security Officer, Group 'A' in Railway Protection Force. 
(16) The Indian Defence Estates Service, Group 'A'. 
(17) The Indian Information Service, Junior Grade, Group 'A'. 
(18) The Central Trade Service, Group 'A' (Grade 111). 
(19) The Posts of ASSistant Commandant, Group 'A' in the Central Industrial Security Force. 
(20) The Central Secretariat Servia, Group 'B' (Section Officers Grade). 
(21) The Railway Board Secretariat Service, Group 'B' (Section Officer's Grade). 
(22) Thc A n d  Forces Headquarters Civil Service, Group 'B' (Assistant Civilian Staff 

Ot6cers Grade). 
(23) The Customs Appraisers Servia, Group 'B'. 
(24) The Delhi and Andman and Nicobar Islands Civil Servia, Group 'B'. 
(25) The Delhi and Adman and Nicobar Islands Police Service, Group 'B'. 
(26) P e  of Deputy Superintendent of Police, Group 'B', in the Ceatral Bumu of I n ~ t i -  

gatlon. 
(27) Pondicberry Civil Service, Group 'B'. 

Patna branch of Central Bureau of 
Investigation since 1988 ; 

(b) the names of persons against 
whom such cases have been registered; 

(c) the number of cases investigated 
so far and the cases which are et to f" be investigated and the reasons or the 

(a) the number of uros of fake ad 
lmmmce claim by persons of Jehana- (d) the action takan by tbs Gowrn- 
bad district (Biher) ngisttred by the mcnt to expedite these c a m  7 


